
BEFORE 
HON'BLE MR. JUSTICE S.R. SEN 

MC(EP) No.2 of 2014 in 
EL. Pet. No. 2 of 2013 

04.02.2014 

Heard Mr. AK Bhattacharyya, the learned senior counsel for 

the applicant who submits that, he intends to withdraw the Election 

Petition bearing No. 2 of 2013. 

Issue notice to the respondent Nos. 1 & 6 as they are the 

only contesting parties. 

Since Mr. B Bhattacharjee, the learned counsel appearing for 

respondent No. 1 and Mr. HS Thangkhiew, the learned senior counsel 

assisted by Mr. P Nongbri, the learned counsel for respondent No. 6 are 

present and accepted notice, no formal notice is called for. 

The learned counsel for the petitioner/applicant 1s further 

directed to serve copies of the petition etc. to the learned counsel for 

the respondents. 

Let this notice of withdrawal be published m the Official 

Gazette. 

Registry is directed to do the needful. 

List this matter on 11.03.14 for hearing. 
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